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QFFJCE OF THE PRiNClPAL DISTRICT & SESSYONS JUDGE
A T {SOUTH WEST) DWARKAT COURTS

ORDER

The following transfer & posting are hereby made in official exigency, with immediate

S.No ‘ Name ofthe Official _ From T To
_-_ ,i.. . ..-._ .

. DharampalYadav, JA Branch lncharge,
.1 (EC-24278208)

Branch lncharge,
General Branch,
Dwarka Courts.

Administration Branch,
Dwarka Courts.

2
Atul Kotnala,
JA
(EC-96640897)

Reader in the court J 7 W
1 Ms.Bhawna Rattan, JMFC ; Administration Branch,

(Nl Act-10, Dwarka Courts. i Dwarka Courts. _ i

Branch lncharge, K

3
Shaina Gaur
SJA
(EC-35210071)

Reader in the court of Reader in the court of
Sh.Nidhish Kr. Meena, l ,Ms.Bhawna Rattan, JMFC l
JMFC-10, Dwarka Courts. l (Ni Act-10, Dwarka Courts.

4
Panreen Kumar
Pawar, JA
(EC~77869983)

7 JA in the Record Room —Reader in the court of K i
(Sessions),
Dwarka Courts.

Sh.Nidhish Kr. Meena,
JMFC-10, Dwarka Courts.

5
Geeta Makkar
SJA
(EC-95655803)

SJA in the General Branch, SJA in the Record Room
Dwarka Courts. l (Sessions), Dwarka Courts.

6
- Sunil i<Lii€aF*i

JJA
(ac-60224096) I . .

Ahlmad in the court of ‘
Ms.Mahima Rai Singh Dwarka Courts.
AS.l~06, Dwarka Courts. l

JJA in the General Branch,

7
‘"Bharat Bhushan

JA
i(i5C-69318978)

JA in the General Branch, ' Ahlmad in the ceurt_of_________M_ __
Dwarka Courts. Ms.Mahima Rai Singh " '_'""

_ , ASJ-06, Dwarka Colts.” \

l'~¢ 1‘-;_ '
Note : Non-compliance oljI?e/-‘tiaiisfer br'der oi" p]'pEi_<-geding on] leave shall be considered
deliberate insubordinati /nfiahd woulifattract discI|5linary\action as per CCSICCA Rules.I §" . -, __ |_ 47.‘):
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Cogy forwarded for information and necessary acjon to :-

1 Olo Ld. Principal District &Sessions Judge (HQ), THC Delhi.
The Ld.Juclicial Officers concerned, Dwarka Courts.
The Ld.PrincipaI District & Sessions Judge's (SW) Secretariat, Dwarka Courts.
The DDO!Br.|ncharge, Vigilance Branch, R&l Branch (Layers),D'?a1'ka Courts.
The Dealing Qfficial, Admn.|l (for Personal File/T&P/ACRfWebs| e _Co mittee), THC, Delhi.
The concerned officials.U301-BOOM l

Officer lncharge (A ministration)
South West, Dwa ha Courts.
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1_ Prineflia istrict &, Sessions Judge(SW)
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